15.20 hrs.
MATTERS UNDER RULE 377 *

MR. DEPUTY-SPEAKER: ltem No.22, Matters under Rule 377. Matters under Rule 377 listed for the day be treated
as laid on the Table of the House.

Title: Need to extend Gonda-Bahraich rail line upto Tikunia Lakhimpur border and release adequate funds for the
purpose. -- Laid.
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* Treated as laid on the Table.



